
IN THE CEN]RAL ADMINISTEATIVE T11BUNAL 
CALCUTTA BENCH 

CA No.1459: of 1996 

Present il, Hon'ble Mr. S. Biswas, idministrative Member 

Hon'ble Mr, Nityanand.a Prusty, Judicial Member 

Md. Jalaluddin & Ors. 

-VS... 

Eastern Railway 

For the Applicants : None 

For the Respondents : Mr. P.K. Arora, Counsel 

Date of Order : 28-10-2003 

ORDER 

?IR. NITYANANDA PRUJM 

None appears on behalf of the applicants to-day eren on 

second call. Mr. Arora, Ld. Counsel appears on behalf of the 

departmenal respondents • on verification of the record it is 

found that the Ld. Counsel for the applicants was not present on 

last four consecutive dates i.e. on 11-10-2002, 3-2-2003, 9-4-2003 

and 8-7-203. As it appears the applicants are no more interested 

to proceed with the case. The 	is accordingly dismissed for 

default. No order as to costs. 
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